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now it is L.N.H.

not L.N.J.P.

and the Minister is misleading the House...

It should be decided. Sir, it should be decided.

The Minister is here, the Government is here.



Point

of Order starts from the day, from that time.

for the purpose of record,



the record should be set straight.











Master Plan

He should be very much clear

what is the policy, Industrial Policy in the industrial area . . . .

Whether you will allow or not?
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